
Central Information Commission 

August Kranti Bhawan, Bhikaji Cama Place, 

2
nd

 Floor, ‘B’ Wing, New Delhi – 110 066 

    Dated: 15.01.2014 

Circular/JS(P)/Work Allocation – 2014/1 
 

In exercise of the powers conferred u/s 12(4) of the RTI Act, the Chief 

Information Commissioner reallocates the public authority as per the enclosure.  

2. The reallocation comes to force with immediate effect. 

3. The registries concerned should ensure making transfer of the pending files 

latest by 31
st January 2014, wherever applicable. 

  

  

(Pankaj K P Shreyaskar) 

Joint Secretary & Additional 

Registrar 

Enclosure: As above 
Copy to:- 

1. PPS to Chief IC 
2. PPS to IC(RM)/IC(VS)/IC(BS)/IC(YA)/IC(SH)/IC(MP)/IC(SA) 
3. PS to Secretary/PS to AS 

4. PS to JS(A&P)/JS(MoRe)/JS(Law)/Registrar 
5. DR to CIC/IC(RM)/IC(VS)/IC(BS)/IC(YA)/IC(SH)/IC(MP)/IC(SA) 

6. DR to CR/Dak Section/RTI Cell/Admin 
7. Mr. Paul, NIC 

 



Work Allocation Chart 

Chief IC 
 
Mrs Sushma 
Singh 

IC(RM) 
 
Shri  Rajiv 
Mathur 

IC(VS) 
 
Shri  Vijay 
Sharma 

IC(BS) 
 
Shri  Basant 
Seth 

IC(YA) 
 
Shri Yashovardhan 
Azad 

IC(SH) 
 
Shri  Sharat 
Sabharwal 

IC(MP) 
 
Mrs Manjula 
Prasher 

IC(KY) 
 
Shri  MA Khan 
Yusufi 

IC(SA) 
 
Shri M Sridhar 
Acharyulu 

President’s 
Secretariat 

Min of Defence Min of Home Affairs Min of 
Communication 
& IT 

MCD  Min  of Agriculture Min of Statistics & 
Programme 
Implementation 

Min of Urban 
Development 

Govt of NCT of 
Delhi 

Vice-President’s 
Secretariat 

Min of HRD Delhi Police & 
Paramilitary Forces 

Dept of Posts NDMC Min  of Culture Min  of Women & 
Child Development 

Min of Housing, 
Urban 
Employment & 
Poverty Alleviation 

Min of Law & 
Justice 

Parliament Central Board of 
Direct 
Taxes(CBDT) 

Min of Railways BSNL & MTNL Min of Coal Min  of Petroleum & 
Natural Gas 

Dept of Disinvestment Min of Drinking 
water & Sanitation 

Min of 
Environment & 
Forests 

PMO Min of Commerce 
& Industry 

Min of External 
Affairs 

TRAI Min of Shipping,  Min  of Yourth 
Affaris & Sports 

Dept of Economic 
Affairs 

Min  of Corporate 
Affairs 

Delhi Transport 
Corporation (DTC) 

Supreme Court  Min of Textiles Passport Offices Min of  Labour & 
Employment 

Min of Road 
Transport & 
Highways 

Min  of Heavy 
Industry & Public 
Enterprises 

Dept of Financial 
Services 

Min  of Chemicals & 
Fertilisers 

 

All High Courts CBSE UT of 
Lakshadweep 

Employees 
Provident Fund 
Organisation 
(EPF) 

Min  of Mines Min  of Overseas 
Indian Affairs 

Dept of Expenditure Min  of Tourism  

Election 
Commission of 
India 

  ESI Corporation Min  of Science & 
Technology 

Min  of Agro & 
Rural Industries 

State Bank & its 
associates 

Min of Earth 
Sciences 

 

Cabinet Secretariat UGC & AICTE  Min of  Water 
Resources 

Min  of Consumer 
Affairs, Food & Public 
Distribution 

Min of Planning Punjab National Bank Min of Tribal Affairs  

CAG All Central & 
Deemed 
Universities 

 Central  Water 
Commission 

Min  of Panchayati 
Raj 

Dept of Space Reserve Bank of India Min of Social 
Justice & 
Empowerment 

 

Min of 
Parliamentary 
Affairs 

IIT’s, IISc’s, IIM’s 
and NIT’s 

 Min of Micro, 
Small & Medium 
Enterprises 
(MSME) 

Min of Health & 
Family Welfare 

Planning 
Commission 

IRDA Min of Food 
Processing 
Industries 

 

Min of Personnel, 
PG & Pensions 

Kendriya 
Vidyalayas & 
Navodaya 
Vidyalayas 

  Min  of Information & 
Broadcasting 

All banks except 
PNB, SBI & its 
associates 

All Insurance 
Companies 

Dept of Revenue 
except CBDT 

 

Min of Power All Ordnance 
Factories 

  Min  of Civil Aviation All rural / gramin 
banks 

SEBI Central Board of 
Excise & Customs 
(CBEC) 
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Chief IC 
 
Mrs Sushma 
Singh 

IC(RM) 
 
Shri  Rajiv 
Mathur 

IC(VS) 
 
Shri  Vijay 
Sharma 

IC(BS) 
 
Shri  Basant 
Seth 

IC(YA) 
 
Shri Yashovardhan 
Azad 

IC(SH) 
 
Shri  Sharat 
Sabharwal 

IC(MP) 
 
Mrs Manjula 
Prasher 

IC(KY) 
 
Shri  MA Khan 
Yusufi 

IC(SA) 
 
Shri M Sridhar 
Acharyulu 

Min of Steel UT of Daman & 
Diu 

  Min  of Rural 
Development 

UT of Andaman & 
Nicobar 

National Women’s 
Commission 

DDA  

Min of New & 
Renewable Energy 

   Min  of Minority 
Affairs 

 National Commission 
for Protection of Child 
Rights 

CPWD  

Dept of Atomic 
Energy 

   Min  of Development 
of North Eastern 
Region 

  Delhi Metro Rail 
Corporation 

 

UPSC    Dept of Bio-
technology 

  National Human 
Rights Commission 
(NHRC) 

 

SSC    Central Wakf Council   National 
Commission for 
Scheduled Castes 

 

CBI    CGHS   National 
Commission for 
Scheduled Tribes 

 

CAT    Doordharshan   National 
Commission for 
Backward Classes 

 

CVC    All India Radio   National 
Commission for 
Safai Karamcharis 

 

National Innovative 
Council 

   Airport Authority of 
India 

    

UT of Chandigarh    Bureau of Indian 
Standars(BIS) 

    

    Geological Survey of 
India 

    

    All Port Trusts     

    CIC    

    CAPART     

  UT of Dadar & Nagar 
Haveli 

  

  UT of Pondicherry   
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